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Iil THE CaMTRAL ADMINIS TrmLIV.. TRIBUNAL, JALFUR B2nGCH, JALRIR,

OA 1o9/23 :  Date of order 25,11,%4
Lelit Mchan Rangs s Applicant

V/s
Union of India & Others

CORAM

Resoondents

Honthb 1

Mr, Justices D,L, Mzhta, Vice Chairwan
Heorntial

o
Mr. B.M. DhuMUdlel Mewber (Administretive)
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For thz Applicant : Mr, J. 0., Keushik

For the Re :»uululfdu‘t.:)

nes, 1 to 3 :  Mr., 8.5, Hassan
For thé 23 wondents ) " : L

nDS . 4 tO .LO * N‘lr‘ n.N.'-" M‘thur
Per Hn'ble Mr, Justice DiL, Mehts, Yice Chairmen

Heerd the lzaeined courszl for the partizs, The
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a salzction panzl for the J,35.C, end cunsaqu~n+ el promotion

orders wherein his name doss not find a plece,

24 The ,controversy relatzs o promotion to the post of
Junior Shap Superintend=nt from the fzeder post of Chargemaen.

It iz & seleetion post and it 15 to be filled on the besis
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of selection condisting of writien and viva tests., Only
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whe have cmnpleted twy years of zervice as chergemen ars
eligible on *h# date of izsue of proagstion order, e of the

candidateﬁ Pushpkent Mathur had nat completsd two ar
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Chargaman and was inrligikle, Hz was wrongly pramoted and the

claims of thez applicant werz ignorad,:

3e | A pzrson who do2s neot fulfil the raquisite

qualification of lenjth of service in the feader grads, if

2ligible to h: 21d the promotion p.ws t, 3h ::vl,\l?‘ ba allowsd to
cntinue to hald th: promotion post but without adversaly
affzcting the rights:of other p2rsons, Respandant no, 10,

Shri Pushplant Mathur mey find place in the pansl 2arlier also

but he cannot he oronotez aowivhout the complztion of two yearns



service,

4, In the resyplt, we acczph this petition in part and

dirzct bhu] Tl leapondant no, 10, 3hri Pushkant Mzthur, shoald

bz deem%J _to h*V” s proemoted with sfdzot foom the date of
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'q plet ion of two y2ors on the f2ader post, Howsver, the amount

pdld t~ h1m by way  of salsry of the highet post on accunt of
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iz perfarming hiz duty on the higher oozt shall not e recove I

H

B
{=-

e

will g2t Lepefit  of sanicrity foom the dats of his complation
of two y2ars on the feader post 1,2, f2om 25,011,223, Thus, the
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parsons appointed aubszguently o zcooun® of upgradation or
shherwise during the intervening p2riod will he senior to

Shri Pashpkant Mathur,
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